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proj(‘cts reported to have been under­

taken  by  the  National  Chemical 
Laboratory.

Shri R. S. Diwan: My question was 
Avhether it was undertaken as a re­

search problem or from the point of 
view of production.

Shri K. D. Malaviya: This investi­

gation was carried out from the point 
of view of examining whe'iher it should 

be exploited by industries.

Shri R. S. Diwan: Then, what is 
the necessity of having a pilot plant?

Shri  K.  D.  Malaviya:  Whenever

there is any intention of pursuing the 

research laboratory work, it ought to 
be done through the pilot stage firs*, 
and then the industrial exploitation 
can be done.

SaiEDULEi> Castes and Scheduled Tribes 

Students

*1444. Shri Barman: Will the Min­
ister of Education be pleased to state:

(a) whether the Central  Govern­
ment have made any suggestion  for 

the exemption from payment of school 

and college fees by Scheduled Caîtes 
and  Scheduled  Tribes  students  in 

various States; and ,

(b) if so, with what result?

The Parliamentary Secretary to the 

Minister of Education  (Dr.  M.  M. 
Das): (a) Yes, Sir.

(b)  A statement showing the pre­

sent position in  respect of various 
States is laid on the Table of the 
House.  (See Appendix VI, annexure 

No. 14.]

Shri Barman: From the statement 

I  find  that  it  was  suggested  in 
August, 1952, that S'.ate Governments 
should exempt Scheduled Caste and 

S(?hedule Tribe  students in indigent 
circumstances from the payment of 

tuition fees at all stages of education, 
and 15 States have complied with that 
request.  May  I  know  whether  in 
these States only students of indigent 

circumstances have been exempted or 
.there has been general exemption for 
the Scheduled castes?

Dr. M. M. Das:  The details have

been given in the statement.  What 

States give what type of exemption 

is given in the statement.

Shn Barman: It is not in the state­

ment.  Anyhow, my next question is: 
there  are two States, Assam  and 

West Bengal  which are still con­
sidering the matter.  May I know 

whether, since 1952, the Central Gov­

ernment  have  pursued  the matter 

with these two States, and what has 

been their reaction from time to time 
if the Central Government pursued 
the matter?

Dr. M. M. Das: The Central Gov­

ernment have  pursued the matter, 

and repeatedly requested these States 
to consider the matter. But the Stat’."s 
are very busy with other affairs and 
did not find any time at all.

 ̂ jf 5IK t.

Dr. M. M. Das: So far as the De'hi
State is concerned, the exemption is 
granted up to the secondary st̂ge in 
Delhi only.  But the State Govern­

ment have now also agreed in princi­

ple to grant exemption in the post­
secondary stage.

Shri  Velayudhan:  May  I  know

whether general  exemption is given 
to  the Scheduled Caste students in 
the public schools run by the Govern­
ment of India under the Education 

Ministry  as  well  as  the  Defence 
Ministry, for I understand that certain 

public schools are also bein̂ run by 
the Defence Minis ry?

Dr. M. M. Das: So far as the Defence 
Ministry  schemes  are  concerned,  I 
have got at present no information. 
The Education Ministry do not run 

any public  schools of  their own as 
Governm.ent schools.

Shri Tiianu Pillai: Who bears the 
school fees, in case the student does 
not get the scholarship?
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Dr. M. M. Das: I could not follow 

the question.

Shri Thanu Pillai: Ârording to the 

answer given to part (a) of the ques­

tion, the colleges are asked not to 

collect the school fees till the scholar­

ship is given to the Harijan student. 
But if ultimately the Harijan boy does 
not  get the scholarship,  and the 
colleges  do not collect the  college 

feei, who ultimately pays the college 

fees?

Dr. M. M. Das:  Ultimately,  the

colle'̂e fees have to be paid by the 

.students,  if they do not get  the 
Central  Government  scholarships. 

We ask the colleges not to collect the 

fees only in those cases where the 
boy is likely to get these scholar­
ships, especially in the case of re­

newals,  where it is to some  extent 
sure that if the boy has passed the 
final examination, he will get scholar­

ship in the next year.

Shri Thanu Pillai:  If he disconti­

nues studies.

Janta Colleges

*1445. Shri Viswanatha Reddy: Will 
the Minister of Education be pleased 
to state:

(a)  whether it is a fact that three 
Janta Colleges are proposed to  be 
started in Andhra in the Community 
Projects areas; and

(b)  if so, the main  objects 
features of this proposal?

and

The Parliamentary Secretary to the 
Minister of Education  (Dr.  M. M.
Das): (a) Government have received 

no such information.

(b) Does not arise.

Shri  Viswanatha  Reddfy:  May  I
know whether, in view of the paucity 

of trained personnel to take over the 
community project administration in 
Andhra, it is in the contemplation of 

Government to start such rural uni­
versities to have trained community 
project personnel?

Dr. M. M. Das: It is the duty of the 

Andhra Government to send their pro­

posals.  But  so  far  as  the  Janata 
Colleges  are  concerned,  we  have 

received no such proposals from the 

Andhra Government.

Oil Deposits in Tripura

*1446. Shri Biren Dott: Will  the 
Minister of Natural Resource*  and 
Scientific Research be pleased  to 

state:

(a) whether the Tripura State De­
velopment Committee has approached 
the Central Government for early ex­

ploration of oil deposits  in Tripura; 

and

(b) if so, what steps  novernment 
propose to take in this matter?

The Minister in  the Ministry of 

Natural Resources and Scientific Re­

search (Shri K. D. Malaviya):  (a)

Yes, Sir.

(b)  The matter is under considera­
tion.

Shri  Biren  Dutt:  May  I  know
whether the  Standard Vacuum Oil 

Company have conducted a survey in 
this oil region, and if so, what is the 
result?

Shri K. D. Malaviya: The Standard 

Vr.cuum Oil Company have obtained 

certain licences for prospecting etc. in 
certain areas. I do not know how far 

the areas  included in the Tripura 

State come in.  I have not got the 
maps and this specific information

Shri Biren Dutt:  Have they sub­
mitted any report to Governmen:?

Shri K. D. Malaviya: With regard 
to that area, I do not know; I require 

notice.

Scheduled Castes and Scheduled 

Tribes

*1448. Shri Ramanajtida Das: Will 
the  Minister  of  Home  Affairs  be 

pleased to state the  nature of the 
schemes and the amount proposed to 
be spent this year separately  for 
social, economical and  educational 
uplift of the Scheduled Castes  and 
Scheduled Tribes?




